CRP. No0.14/2015

BEFORE
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH

26.06.2015

List this case on Monday (29-06-2015).

JUDGE

S.Rynjah



MC[WP(C)] No. 119/2015
in WP(C). No.147/2015

BEFORE
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH

26.06.2015

In view of the judgment and order dated 26-06-2015
passed in WP(C) No. 147/2015, this Misc. Case also stands
disposed of.

JUDGE

S.Rynjah



WP(C). No.99/2015

BEFORE
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH

26.06.2015

As prayed for by Mr. V.K.Jindal, learned Sr. counsel,
assisted by Ms. Q.B.Lamare, learned counsel appearing for
the petitioner, 1(one) week’s time is granted for filing reply to
the affidavit-in-opposition to the Misc.application filed by the
respondent No.1. An attempt shall be made to dispose of the

writ petition at the admission stage on the next date.

List this case on 03-07-2015.

JUDGE

S.Rynjah



